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1287. SHRI A. K. ROY: Will the 

Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any provision 
for payment of over-time al~o\vance 
to the Ministerial staff; 

( b) if so, why Ministerial staff are 
not paid over-time for working extra 
hours beyond rostered duty bours; 

(c) whether there is a ban on crea-
tion of posts and recruitment of Min-
isterial staff; 

(d) if so, why it is not lifted and 
Ministerial staff are not recruited in 
proportion to the ~taff recruited in 
other categories to cope with in-
creased vvork-Ioad; 

(e) whether split duty allowance is 
granted to the Ministeria~ stafl' per-
forming shift duty in work-shop3 by 
the Railway_Board; and 

(f) if so, why it was stopped and 
what decision Government have taken 
on this issue? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): (a) Yes But when 
booked to work on the day of their 
rest, they are required to be gIven 
compensatory day of rC'~~ t. 

(b) They are not normally booked 
to work overtime. However, ·when 
required to do special items of work 
Or extra work justifying extra pay-
ment, the ministerial staff are gene-
rally paid honorarium for the addi-
tional work. 

(c) While there is a ban On crea-
tiQn of new posts, there is no ban for 
recruitment to clerical categories to 
fill vacancies created due to normal 
attrition. 

(d) The ban on the creation of new 
posts has been imposed on the Rail-
ways in pursuance of ban orders 
issued by the Ministry of Finance as 
a measure of economy and the Min-

istry of Railways can not lift it uni-
laterally. 

(e) No. 

(f) The ministerial staff who avail 
of rest interval for their own conve-
nience and not in the administrative 
interest are not eligible for the bene-
fit of split shift duty. The concession 
was, therefore, not extended to these 
staff. 
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